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~ Dr. L. M. S .... bvl: 

'IB1 SUI Oakar Lal Berwa: 
• SUI ItaIM CIwulra Ulan: 

l SJarI Dbal .... war M_: 

Will the Minister of Food aad 
Agriculture be pleased to refer to the 
reply given to Starred Question No. 92 
Cln the 2nd June 1964, and state: 

(a) whether the details about the 
functicJRs, powers and the operational 
programme of the proposed Desert 
Development Board have since been 
finalized; 

(b) if so, the main particulars 
thereof; and 

(c) what would be the scope and 
magnitude of the activities of tIW 
new body and to what extent and in 
what manner the States would be col-
laborating in the task of desert deve-
lopment? . 

The Deput,. MhIlster In the MInb-
try of Food aad Acrlcultare (SlIri 
8hahnawaz Khan): (a). No, Sir. 

(b) and (e). Do not arise. 

Dr. L. M. SiD&'lIvi: It does appear 
that, in spite of the commitment which 
the former Minister of FOOd and Agri-
culture gave to this HOUle that they 
have accepted the propoaal to set up 
this Desert Development Board, the 
'reason why it has not been set up 
is indlfterenee .and buckpa •• ing. 
Therefore I would like to know when 
this proposal was actually initiated, 
when the working group -reported tn 
the Government and why it hal 
taken so long to finalise the functions 
and powers of the proPosed Board 
which has been accepted in prjnciple 
by the Government. 

The MInister of Food IIIIIl Acr\-
culture (SUI C. Saltl'llJlWllaml: It is 
in the final stages. The specific pro-
pOlal. with regard to the posta to 
be created and their grade. of 'sala-
ries and alt thOle thinp have already 

been made. Therefore, I hope \.ba' 
it may be possible to ftnalise it as SOOD 
as we let the claaranee from Finance 
Ministry. 

. Dr. L. M. SiDlhvl: Would the bon. 
Minister indicate the capital ouUay 
for the various schemes under thll 
proposal and the time by' which this 
proposal will actually come Into em-
tence' 

SUI C. SultralDaJtlam: it is a ques· 
tion of ftrst taking up lome pilot 
IChem .. s and on the basis of those 
pilot schemes, of evolvlnll a more 
comprehensive scheme. It Is ezpect-
ed that during the Third Plan period 
we would be' spending about RI. t:U 
1akhs, and about RI. to.12 crores by 
the end of the Fourth !'Iva Year 
Plan. 
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8hrI C. 811l1nmulam: I do DOt hava 
information with regard to thiI mat-
ter. 
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Shrl C. Sabramanlam: The board 

will hereafter take up pilot proj .cts 
and work them, and on the basis of 
those pilot projects have a compre-
bensive plan to tackle this issue. 

Mr. Speaker: What would be the 
relationship with the Planning Com· 
mission? 

Sbri C. Sabnma.lam: Naturally, 
tile Planning Commission will have to 
give sanction to the scheme as such, 
but In actual worJdng it will have 
nothing to do with the Planning Com· 
mission. 

Sbri Barllb CJuuulra lIIathar: We 
have already got an arid zone re-
learch institute. Do I take it that 
they have done no pilot work by now? 
May I also know what is expected to 
be done with this pittance of about 
as. 12·lakhs? 

Sbri C. Sabralll&lllalll: RI. 12.11 
lakha would be the amount to be 
apent during the Third Plan, but the 
anticipated expenditure during the 
Fourth Plan period I. RI. 0.12 crorea. 
It is a' question Of taking up speciftc 
projects and working them and on 
the basis of that experience of evolv-
Ing a more comprehensive scheme. 

&brl Barish CJuuulra Mathar: My 
question was different. We have al-
ready ,ot the Arid Zone Research 
JDstitute. and they have already done 
80me work. May 1 know whether 
there Is no icheme which can be 
taken up in the Ught of that work? 

8brI C. SabralllUllam: No, we have 
to take up some pilot projects before 
we formulate a more comprehensive' 
plan. 

Sbri BarIsh Qlaaadra lIIa&har: That 
means that we' have nothing useful 
on hand. 

Sbri D. J. Natk: May I know whe-
ther any pilot project, are proposed 

to be taken up in the desert area 
near Kutch, extending over an area 
of 10,000 square mUes? 

Sbrl C. SubralllUllam: I ha ve a 1-
ready stated that we are going to 
take up some pilot project., on the 
basis of which We have to evolve a 
more comprehensive programme later 
on. 

Shrl Sham Lal Saraf: May.1 know 
whether by now the magnitUde of' 
this work has been reallsed, and if so, 
in what way Government propose to-
take up this enormous work in hand? 

. 8brI C. Sabl'lllllUllam: It is becauR 
the importance Of this has been rea .. 
Used that this proposal has been put: 
forward, and it is In the final stages of 
processing. 

Sbri Joachim Alva: Before they 
embark on the pilot schemes, may t 
know whether the oIBcera have takeD> 
the trouble of finding out what other' 
countries have done, especisIly' 
friendly countries like the U.A.R. 
where Eucalyptus trees and other 
greeneries have been plant.. In the 
Sahara? 

Sbri C. Sabl'amalllam: I am sure 
the experience of other countries will 
also be taken into consideration in 
evolving a programme? 

IIhrl Barl Vlllma Ka_th: May I 
know whether Government Bre aware' 
of the remarkable progress made In 
this direction during the last fifteen 
or aizteen years by one of the West 
Asian countries, namely Israel, which 
!;las made the desert bloom, 80 to say. 
and if 80, whether Government have 
thou8ht of obtaining any a .. istance 
or co-operatlon in this matter from 
that country? 

Sbri C. SubramaDlam: Once this 
board is formed: they will take assis-
tl!nC8 from wherever It Is availeble. 




